\ 2261 TEM NO. 26 REG STRAR COURT. 1 SECTION |1 B
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (Crl.) 3812/2015
PRADEEP KUVAR Petitioner(s)

VERSUS
STATE OF HARYANA Respondent ( s)
(with office report)
Date : 18/11/2016 This petition was called on for hearing today.
For Petitioner(s)
Ms Sakshi Kakkar, Adv.
M. C. D. Singh, Adv.

For Respondent (s)
M Birendra Kumar Choudhry, Adv.
M. Sanjay Kumar Vi sen, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
Ld. Counsel appeari ng for t he sol e r espondent submits
that he does not want to file counter affidavit.
Regi stry to process t he matt er for bei ng listed bef ore

t he Hon&#39; bl e Court as per rules.
( PAWAN DEV KOTWAL)
Regi strar



